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To,
The Registrar
Hon'ble National Green Tribunal
Principal Bench

Faridkot House, Copernicus Marg,
New Delhi-110001

Sub: Regarding submission of compliance report on behalf of Varanasi la\Tagar
Nigam, in compliance of to order dated 04.12.2023 in Origanal

Application No. 367/2022 in the matter of Rajendra Prasad Gupta Versus
State of U.P.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
04.12.2023 in Origanal Application No. 367/2022 in the matter of Rajendra. Prasad
Gupta Versus State of U.P.. The compliance report on behalf of Varanasi Nagar

Nigam is enclosed herewith for your kind perusal and further necessary action. List
the matter for further consideration on dt. 16.02.2024

Encl. As Above
Yours faithfully

£ ?"/dﬂq’k
i T !
' o (Akshat Verma)

Municipal Commissioner
Varanasi
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The Registrar

Hon'ble National Green Tribunal
Principal Bench

Faridkot House, Copernicus Marg,
New Delhi-110001

Sub: Regarding submission of compliance report on behalf of Val:anasi l'Vaga_r
Nigam, in compliance of to order dated 04.12.2023 in Origanal

Application No. 367/2022 in the matter of Rajendra Prasad Gupta Versus
State of U.P.

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
04.12.2023 in Origanal Application No. 367/2022 in the matter of Rajendra Prasad
Gupta Versus State of U.P.. The compliance report on behalf of Varanasi Nagar
Nigam is enclosed herewith for your kind perusal and further necessary action. List
the matter for further consideration on dt. 16.02.2024

Encl. As Above

Yours faithfully
. k-
\r@,}\

\"v-
(Akshat'Verma)
Municipal Commissioner

Varanasi
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Ao sy BRa aftrewer a8 feeell ® wifora afovo WEAm 367 /2022
o guTE pr e wee e Jodlo § wiRa e fAA e 04.12.2023
@ U ¥ TR e, qRorE @ 3 |

Hql0 gy BRa aftrever ¥ fReel g1 Siovo W&AT 367 /2022
RO 99T Wl 99 ' A% goflo ¥ wiRa e fasiie 04.12.2023
D I& 39 e @—

W osensnne 2. The Tribunal by order dated 24.05.2022 had constituted a joint

committee which had submitted its report dated 23.07.2022 disclosing that

city of Varanasi generates 300 mld of sewage and the installed treatment
capacity of 7 existing sewage treatment plants (STPs) is 421.8 mld. The joint
committee had found 5 drains are partially tapped and 8 drains are untapped.

Further, water quality of river Ganga, downstream of Varanasi is not fit for

bathing and this warrants immediate action to stop discharge of sewage into

river Ganga.

3. The above report was duly considered by the Tribunal in order dated
28.08.2023 and thereafter notice was issued to the Commissioner,
Municipal Corporation, Varanasi and District Panchayat Raj Officer,
Chandauli.

As per record, notice was sent through email but no one is present today.
5. Considering the grievance raised in the petition, we deem it proper to
implead the following as respondent in the matter:-
i. Regional Officer, MoEF &CC, Lucknow;
ii. Director, National Mission for Clean Ganga;
iii. Member Secretary, Uttar Pradesh Pollution Control Board;
iv. ACS/PS, Urban Development Department, State of UP;
v. Commissioner, Nagar Nigam, Varanasi;
vi. District Magistrate, Varanasi; vii. District Panchayat Raj Officer,
Chandauli.
6. Let notice be issued to the above respondents.

7. In spite of our earlier direction, no response has been filed Commissioner
¥

Municipal Corporation, Varanasi and District Panch

ayat Raj Officer,
Chandauli, hence,

they are permitted to file their response within six
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weeks failing which they will appear personally through virtual mode on
the next date of hearing.
8.  List for further consideration on 16.02.2024."
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(ﬁ)mf&ﬁmwﬁﬁmﬁ@,wwwmeﬂom
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feTiP—04.12.2023 ¥ Shefed vorar wwewe IR, XISy U &1 fwars]
AT e H fieran 2 | smergeR ol /rdt $9 W AT 78 TH0TE0R0 Wi
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AT ST 28 THOUWOSI0 <IRA gicde Bg TR 7 gR1 arinfifsus @

TREAT T T H e far &1 & 21 S0 o ol AR (Imn, aRmors) @y
ﬂﬁrﬁﬂﬁwﬁﬁwﬁaﬁ@?ﬂﬁﬁiﬁ“@@?%@mﬁﬁwowoao
& @ THoIodo & Fmior @ wiighr TrogRoosho, T Reeh gt e )
T g, mﬁﬁmmqﬂfaﬂ%ﬁsmuﬁ 2% U0 foro, 78 el &1
AR 3% o Prfa ax far Ty @ v B g & g B RaT STRAT
TAo0THoRoS0 ¢ fewel gwT o aifr/dt 39 @ afiRad vt 87 “veard
SRS ARG GRT < 2raven A Wfy gam @ w8, e Wi w®
& RN i 25 wrad), 2024 7 Fareiier fam T SRR & | STereel R,
TR 7, AR, aRORN vd T wemer fgEw s6E, S0 Wo Wit e (@),

ARIVR BT AT (Hel=id— §0 Yo ST Frr urfior &t arrean)

S0 W0 St e (Imivn), aRIORA gRT SUTEl HNg T AT ER aRIORT
TR FH &3 B R & gwEr gdwE § T 522 THOTA0SI0 AW
ST &7 € | aRORY TR A &7 ¥ ge o7 eiee wwHodoNo verfia € R

faa=or frag 2
Year of Technology Status Name of Recipient
}?‘1; Nﬂ;‘fi"f 3::53 commence Agency for | aquatic body of
' y (MLD) hi operation treated sewage
of STPs
i & ASP | Operational | UP Jal Directly
a1 — 2 1% = P Nigam discharging into
(Urban) River Ganga. |
02 Dinapur -2 140 2018 ASP Operational Uf’ Jal D_ischarging inl_:o
(under JICA " | Nigam Rgrer Ganga via
project] (Urban) River Varuna
03 Bhagwanpur 9.8 1989 ASP Operational | UP Jal Discharging into
(8+1.8) (8 MLD) Nigam River Ganga via
(Rural) Nakkha drain.
04 Goithaha 120 2019 SBR Operational | UP Jal Discharging into
Nigam River Ganga via
(Urban) Sharda Sahayak
Canal and Rive
Varuna via
| Narokhar drain.
05 Banaras 12 1989 ASP Operational | Banaras Gardening and
Locomotive Locomotive discharging into
Works Works River Ganga via
(BLW) (BLW) Assi/Nagava
] drain,
06 Ramana 50 2021 SBR Operational | UP Jal Directly
l\lf_igam discharging into
ural i nga.
07 Ramnagar 10 2021 A20 Operational {JP Jal} gi‘:{:;tg& i
Nigam discharging into
L [ (Rural) River Ganga.
Page3 of 6

W
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Status of drains in Varanasi City
S.N. Nan-we of Tapped Name of Remarks
Drains (Y/N) | STPwith
installed
capacity
Ganga River
1 | Assi/Nagava 755 Partilly 50MLD | Present flow in Assi/Nagava drain is about 78 MLD.
Drain ' Tapped STP From total flow of the drain approx. 50 MLD is being
. Nakkha Drain 5.0 Partilly Ramana/N | treated at Ramna 50 MLD STP and rest approx. 28 MLD
Tapped agwa Mps | 80€S down in River Ganga. To arrest and treat e)fccess
3 Samneghat . Partilly ¢ quantity of sewage of Assi/Nagava drain, construction of
Drain ) Tapped 55 MLD STP at Bhagwanpur has been approved by
] NMCG. Bidding process has been completed, letter of
award has been issued and agreement shall be signed
shortly and work likely be started thereafter and will
take about 02 years time for completion. However, as
interim measure, bioremediation is being carried out by
Nagar Nigam, Varanasi. In addition to this, NMCG has
also approved project for treatment of excess quantity
of flow through Assi drain by Advance Oxidation Process
till the work of construction of 55 MLD STP Is
completed. Work is under progress and the plant shall
become operational by February, 2024.
Interception and diversion of Nakkha drain is proposed
under above mentioned 55 MLD STP at Bhagwanpur.
For interim measure bioremediation is being carried out
by Jal Kal Department, Nagar Nigam, Varanasi.
Samne Ghat drain is tapped and diverted through
Assi interceptor sewer pipe line. Overflow is occurring
due to choking of this sewer line. Jal Kal Department,
Nagar Nigam, Varanasi has been informed for cleaning
of this pipe line. Desilting is in progress and Jal Kal
Department, Nagar Nigam, Varanasi is conducting
bioremediation of this drain till desilting is completed.
4 Shivala Drain 5.00 y
Harishchandrag
hat Drain 250 Y 5
6 Mansarover
Ghat Drain 450 Y
7 Pandeyghat R
Drain Y
8 Dr.R. P. Ghat 30.00 80 MLD
Drain Y ;TP y
inapur,
9 Meerghat Drain Y Konl:MPs
10 | Lalitaghat Drain y
11 Jaleshanghat
Drain 4.50 Y
12 Manikarnikagha
tDrain L Y
13 Sankthaghat
Drain 1.0 Y
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P

.

14 Mehtaghat
Drain
15 | Ramghat Drain
16 Panchgangagha
t Drain Y
17 Bramhaghat
Drain
18 | Lalghat Drain
19 Trilochanghat
Drain B0
20 | Teliya Drain 2.80
21 Bhainsasur
Drain 30 Y
22 | Rajghat Drain 0.20
23 Rajghat Outfall 118.0 80 MLD
(Shahi Nala) STP
Dinapur / _
Tapped | 116 mp
STP
Dinapur
24 Rambhag Ghat
Drain 8.2 Y
25 Balua Ghat Y
Drain 0.13 10 MLD
26 Shakti Ghat Y STP _
Drain 0.4 Ramnagar
27 Salotri Ghat Y
Drain 0.34
28 Hanuman Ghat
Drain | 0.09 Y
29 . Newly added in Nagar Nigam Area. Proposal sent for
Sujabad Draln | , N - approval under AMRUT 2.0 program
Varuna River
32 Phulwariya 7.60 tapping has been done by Irrigation Department and
Drain ) Y diverted to 140 MLD STP at Dinapur. Over flow of
33 Sadar Bazar 2.00 140 MLD tapped drain is discharging into River Varuna which is
Prein . Y StH required to completely tapped by concern department.
34 Raja Bazar i '
0.10 Dinapur/
Drain Y
35 TeliyaBag Ghaukes
Drain 18.00 y Ghat MPS
36 Nakkhighat
Drain .28 Y
37 Narokhar Partially
A 7.50
Drain Tapped | 120 MLD .
38 | NaiBasti Drain | 3.00 Y STP
39 |SarangTalab |, .o Goithaha ::°|’ interim  measure, tapping has been done by
Drain Y rrigation Department and diverted to 140 MLD at
20 Central Jai - 140 MLD glr:?:ur:, however the flow will ultimately reach at
Drain Y STP othaha 120 MLD STP , once entire Trans-Varuna is
41 | Orderly Bazar DI covered by sewerage network.
7.00 napur / o
Drain Y 120 MLD " ver flow of tapped drain is discharging into River
42 | Chamrautha ™ STP aruna which Is required to completely tapped by
|| Drain | N | Golthaha | SONcern department.
43 _| Khajuri Colony | 150 Y
Page 5 of 6 -
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Drain
44 Banaras Drain
NO-5 1.00 Y
45 Hukulganj
Drain 50 Y
46 Durga Drain 37.00 N DPR for interception, diversion and construction of STP
) of capacity 55 MLD for treatment of Durga drain has
been sent to National Mission For Clean Ganga (NMCG)
in April, 2022 for approval. Approval is awaited.

o IR gRT Wk ofdwr fRAle 04.12.2023 & ST d TR A,
IRV B R_E ¥ R|ui R 70 e  GHe AaId FrIAE! 8g A6Y

TR B

Page 6 of 6
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JALKAL VIBHAG, NAGAR NIGAM,
VARANASI

Assi/Nagwa drain-

Present flow in this drain is around 78 MLD. 50 MLD is being treated at Ramna 50 MLD STP and
balance 28 MLD goes down into River Ganga. To arrest this sewage, construction of 55 MLD STP at
Bhagwanpur is approved by National Mission For Clean Ganga (NMCG). Bidding process is completed,
letter of award has been issued and agreement shall be signed by February 10, 2024 and work will start
from March 01, 2024 and will take 02 years time to complete as per reported by Mr Ashish Kumar Singh,
Project Manager, Ganga pollution prevention Unit U.P. Jal Nigam (Rural). For interim measure,
bioremediation process is being carried out by Jalkal Vibhag, Nagar Nigam, Varanasi at three points
(Saket Nagar, Sankat Mochan Durgakund and Ravidas Park) along the drain.

Nakkha drain-

Interception and diversion of this drain is proposed under above mentioned 55 MLD STP at
Bhagwanpur as per reported by MrAshish Kumar Singh, Project Manager Ganga pollution prevention
Unit U.P. Jal Nigam (Rural). For interim measure, bioremediation process is being carried out at two
points along the drain by Jalkal Vibhag, Nagar Nigam, Varanasi.

Samne Ghat drain-

This drain is tapped and diverted through assi interceptor sewer pipe line. Because of being
partially chocked sewer pipe line overflow is occurring and flowing down into River Ganga .For
redressal of this issue disilting work of Assi interceptor sewer pipe line is ongoing and soon it will be
completed. For interim measure bioremediation process is being carried out at two points along the flow
(going down to River Ganga) by jalkal vibhag nagar Nigam Varanasi.

A {Legar

(Vijay Narayan Maurya)

. Secretary - General Manager
Jalkal Vibhag, Nagar Nigam Jalkal Vibhag, Nagar Nigam
Varanasi

Varanasi
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Assi/Nagwa drain -

Present flow in this drain is around 78 MLD. 50 MLD is being treated at
Ramna 50 MLD STP and balance 28 MLD goes down into River Ganga. To arrest
this sewage, construction of 55 MLD STP at Bhagwanpur is approved by National
Mission For Clean Ganga (NMCG). Bidding process is complete, letier of award has
been issued and agreement shall be signed by February 10, 2024 and work will start
from March 01, 2024 and will take 02 years time to complete. However, for interim
measure, bioremediation is being carried out by Varanasi Nagar Nigam. In addition to
this, NMCG has also approved project for treatment this additional flow through
Advance Oxidation Process till the work of construction of STP is compieted, work 15
in progress and the plant shall become operational by February, 2024.
Nakkha drain-

Interception and diversion of this drain is proposed under above
mentioned 55 MLD STP at Bhagwanpur. For interim measure bioremediation is
being carried out by Jal Kal Department, Nagar Nigam, Varanasi.

Samne Ghat drain-

This drain is tapped and diverted through Assi interceptor sewer pipe
line. Overflow is occurring due to choking of this sewer line. Jal Kal Department,
Nagar Nigam, Varanasi has been informed for cleaning of this pipe line (letter
annexed). Jal Kal Department, Nagar Nigam, Varanasi is conducted bioremediation ot

this drain till desilting of the pipe line is completed.

>
| 01\0) W ‘1
(Ashish Rumar Singh)
_ Projedt Manager
Ganga Polluttdn Prevention Unit,
U Jal Nigam (Rural)
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o :
Status of drains in Varanasi City
S5.N. | Name of Flow Tapped | Name of Remarks
Drains (MLD) (Y/N) STP with
in¥r installed
2017 capacity
Ganga River
1 Assi/Nagava Partilly 50MLD | Present flow in Assi/Nagava drain is about 78 MLD.
. 78.0 : :
Drain Tapped STP From total flow of the drain approx. 50 MLD is being
2 . Partilly treated at Ramna 50 MLD STP and rest approx. 28 MLD
Nakkha Drain 30 Tapped :::‘:?:{,z goes down in River Ganga. To arrest and treat exccess
3 Samneghat Partilly quantity of sewage of Assi/Nagava drain, construction of
Drain L | Tupped ' 55 MLD STP at Bhagwanpur has been approved by
NMCG. Bidding process has been completed, letter of
award has been issued and agreement shall be signed
shortly and work likely be started thereafter and will
take about 02 years time for completion. However, as
interim measure, bioremediation is being carried out by
Nagar Nigam, Varanasi. In addition to this, NMCG has
also approved project for treatment of excess quantity
of flow through Assi drain by Advance Oxidation Process
till the work of construction of 55 MLD STP is
completed. Work is under progress and the plant shall
become operational by February, 2024.
Interception and diversion of Nakkha drain is proposed
under above mentioned 55 MLD STP at Bhagwanpur.
For interim measure bioremediation is being carried out
by Jal Kal Department, Nagar Nigam, Varanasi.
Samne Ghat drain is tapped and diverted through
Assi interceptor sewer pipe line. Overflow is occurring
due to choking of this sewer line. Jal Kal Department,
Nagar Nigam, Varanasi has been informed for cleaning
of this pipe line. Desilting is in progress and Jal Kal
Department, Nagar Nigam, Varanasi is conducting
bioremediation of this drain till desilting is completed.
4 Shivala Drain 5.00 Y
5 Harishchandrag
hat Drain 250 Y -
6 Mansarover
Ghat Drain 430 Y
7 Pandeyghat
Drain Y
8 Dr. R. P. Ghat 30.00
Drain Y
9 Meerghat Drain Y 80 MLD
10 | Lalitaghat Drain v STP
11 | Jaleshanghat Dinapur/
Drain 4.50 Y Konia MPS
12 Manikarnikagha
t Drain Y
13 | Sankthaghat 1 ]
Drain Y
14 | Mehtaghat
i 150 | Y
15 | Ramghat Drain Y
16 | Panchgangagha
t Drain Y

Construct

ﬁxﬁ\ﬁ% gineer,
i

Pivision-1,
U. P. Jal Nigam (Urban)

Varanasi




99

17 | Bramhaghat
Drain Y
18 | Lalghat Drain
19 Trilochanghat
.50
Drain A Y
20 | Teliya Drain 2.80 Y
21 Bhainsasur
Drain 040
22 Rajghat Drain 0.20
23 Rajghat Outfall | 118.0
{Shahi Nala} 80 MLD STP
Taiceid Dinapur / 140 _
PR MLD STP
Dinapur
24 Rambhag Ghat
Drain 8.2 Y
25 Balua Ghat Y
Drain 0.13 10 MLD
26 Shakti Ghat Y STP _
Drain 0.4 Ramnagar
27 Salotri Ghat  {
Drain 0.34
28 Hanuman Ghat
Drain 0.09 Y
23 iab . Newly added in Nagar Nigam Area. Proposal sent for
Sujsbisd Dran 4.5 N - approval under AMRUT 2.0 program
Varuna River
30 Phulwariya 7.60 tapping has been done by lrrigation Department and
Drain i Y diverted to 140 MLD STP at Dinapur. Over flow of
31 Sadar Bazar 2.00 D tapped drain is discharging into River Varuna which is
Drain i Y gg M required to completely tapped by concern department.
a2 Ral? Bazay 0.10 Dinapur/
Drain Y
33 TelivaB Chauka
yatag 18.00 Ghat MPS
Drain Y
34 Nak-khlghat 0.10
Drain Y
35 | NarokharDrain | 7.50 Partially
Tapped 120 MLD B
36 Nai Basti Drain 3.00 Y STP
37 Sarang Talab _— Goithaha For interim measure, tapping has been done by
Drain : Y Irrigation Department and diverted to 140 MLD at
38 | CentralJail 6.50 Dinapur, however the flow will ultimately reach at
Drain Y Goithaha 120 MLD STP , once entire Trans-Varuna is
39 | OrderiyBazar | ., 140MLD | covered by sewerage network.
= cDI:::ramha Y g”’ Over flow of tapped drain is discharging into River
Beain 1.50 " inapur /| Varuna which is required to completely tapped by
120MLD | concern department.
41 Khajuri Colony 1.50 STP
Drain ) Y
I
42 Banaras Drain 1.00 Golthsha
No.-5 = ] Y
43 | HukulganjDrain | 2.50 Y &
44 | DurgaDrain | 37.00 N DPR for interception, diversion and construction of STP of
. capacity 55 MLD for treatment of Durga drain has been sent to
\ National Mission For Clean Ganga (NMCQ) in April, 2022 for
L proval is awaited.

Execu

o *
jjﬁe’ Engineer,

Construction Division-1,

U.P.Jal Nigam
Varanasl

(Urban)
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To,
The Registrar
Hon'ble National Green Tribunal

Principal Bench
New Delhi.

Sub: Action taken report in compliance of the order passed by Hon'ble NGT on
dated 24.05.2022 in the matter of OA No. 367/2022 Rajendra Prasad Gupta

Versus State of U.P.

Sir,
Please refer to the subject noted above. Consequent upon the referenced order,
the designated Committee constituted has made sincere efforts in addressing all the
issues in compliance of the referenced Order. The report with all supporting
Annxeure is enclosed with request to kindly place before Hon'ble Tribunal. The
above case has listed for further hearing in Hon’ble Court on dated 26.08.2022

Encl. As Above (Total-28 Pages)

Yours’faithfl.llly

(Kalika Singh)
Regional Officer
Copy to following for information & necessary action please.
L. Member Secreatory, U.P. Pollution Control Board, Lucknow,
5 Chief Environmental Officer (C-6), U.P. Pollution Control Board, Lucknow.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow.
4, Shri Pradeep Misra (Advocate), Supreme Court, B-235, Sector-19, Noida-

211301.

Regional Officer

NOT caver kiter
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REPORT
PLACED BEFORE HON’BLE NATIONAL GREEN
TRIBUNAL (NGT), NEW DELHI
0.A. No. 367 of 2022

In the matter of Rajendra Prasad Gupta V/s State of U.P.

1. Background

National Green Tribunal (NGT) order

The applicant Mr. Rajendra Prasad Gupta
resident of H.No. N-13/88, Sarai Surjan Teliyana
Bajardiha, Thana Bhelupur, District Varanasi has
sent the present letter petition complaining
regarding discharge of domestic waste water and
untreated industrial waste water into River Ganga
at Varanasi hurting the religious sentiments of
devotees by depriving them of holy waters of river

Ganga at Varanasi. In Support of the letter petition,
the applicant has also annexed photographs
showing discharge of waste  water gnq

é: Page 1 of 28
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2. The allegations made require due verification and
immediate remedial action. Accordingly, we
constitute a Joint Committee of representatives of
Regional Office of MOEF & CC, Lucknow, National
Mission for Clean Ganga, State PCB and District
Magistrate, Varanasi and direct the Joint
Committee to meet within four weeks and
undertake site visits, look into the grievances of the
applicant and take requisite action by following due
process of law in accordance with orders passed by
Hon’ble Supreme Court and particularly orders
passed by this Tribunal in O.A No. 200/2014 titled
as M.C. Mehta Vs. Union of India and others. The
State PCB will be the Nodal agency for coordination
and compliance. Factual and action taken report

may cover all relevant aspects and in particular
status on sewage generation in Varanasi, names
and numbers of drains carrying sewage and trade
effluents joining river Ganga at Varanasi, number
of existing and upcoming STPs with their capacity
and performance particularly with reference to
faecal coliforms and overall gap in sewage
generation and treatment. The report may further

indicate utilization of treated sewage for secondary

|
5:.« Page 2 0f 28
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River Development & Ganga Rejuvenation
Ministry of Jal Shakti) , New Delhi.

Shri Kalika Singh, Regional Officer, U.P.
Pollution Control Board, Varanasi,
Representative of U.P. Pollution Control
Board.

The meeting of the above joint committee was
convened on dt. 23.06.2022 at 4.00 pm at
UPPCB via video conferencing and
unanimously decided to conduct physically
site visit proposed on dated 12, 13 &
14.07.2022. Accordingly, joint committee was

visited site on dt. 12, 13 & 14 July, 2022.
Observations

Sewage generation in Varanasi

According to the information given by Uttar

Pradesh Jal Nigam, Varanasi about 300 MLD

domestic sewage is generated from Varanasi city.

Current Status of drains and its connect to STPs in

Varanasi are given below :-

Page 4 of 28
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e et

S.N. Name of Drains Flow Tapped | Name and |
(MLD) .| (Y/N) address of}

in Yr STP with |
| 2017 installed
— | capacity
- | - Ganga River
1| B T | Partitly
Nakkha Drain 1.86

| Tapped 50 MLD

2 | Samneghat Drain 137

Assi /N agavéfbra: n
Shivala Drain 5.00
'Haﬁshcm'

; [ 2,50
DI‘&]I’I {

] Mansaroverghat
4.50

Drain

bmim“'
Dr. R. P, Ghat Drain | 30,00
Meerghat Drain

| Lalitaghat Drain | ——

11 -: Jmesw ain ‘s
12 Mamkmmkaghat

"l Draun

13 Sm Drain i
14| Mehtaghat Dra-
' 1.50

"r 15 Ramghzf‘ﬁraln
16 |p aﬂChgangaghat i

&1 Page 5 of 28
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"Drain -
17 |Bramhaghat Drain | Y
— SN FE— = r—-—-————"'— —
18 | Lalghat Drain ¥
19 | Trilochanghat Drain 4.50 Y
20 | Teliya Drain ~ 2.80 Y
21 | Bhainsasur Drain 0.40 Y
22 | Rajghat Drain 0.20 Y
23 | Rajghat Outfall 118.00 80 MLD
(Khirkiya Drain) STP
| Dinapur /
! Tapped
140 MLD
STP
Dinapur
24 |Rambhag Ghat |
Drain 8.2 Y
= 10 MLD
25 | Balua Ghat Drain 0.13 ¥ TP
26 |Shakti Ghat Drain 0.4 ¥
s : Ramnagar
27 | Salotri Ghat Drain 0.34 Y
28 |Hanuman Ghat !
Drain 0.09 Y
29 | Ganda Nala (PDDU | Drains.
Nagar) ) 8.26 N ?na;matma
30 Railway Nala 21.07 N D"&“- Deen |
U
(PDDU Nagar) e
DPR
submitted for
approval
I
Page 6 of 28
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Varuna Ri;rer

T Phulwariya Drain 7.60 Y
32 | Sadar Bazar Drain 2.00 Y 140 MLD
33 'Raja Bazar Drain 0.10 Y J STP
34 | TeliyaBag Drain 18.00 Y 4 Dinapur
35 | Nakkhighat Drain 0.10 Y
36 | ' . ' Partially
L _Narold'lar Drain 7.50 Tapped 120 MLD
37 | N Basil Draln 300 |Fartaly | grp
Tapped Gt
: 01 a
38 | Sarang Talab Drain | 1.50 |Fartially
Tapped
39 | Central Jail Drain 6.50 N 140 MLD STP
) Dinapur / 120
40 | Orderly Bazar Drain | 7.00 N | e
. - ] it W . T
4] |Chamrautha I_)ram 1.50 N Emm
42 | Khajuri Colony 156 me; hatgr been
Drain . N i.rrigathon
. Department,
33 | Banaras Drain No.- However, tha
i 1.00 interceptor
|5 N sewer is not
effective.

44 | Further the
flow will
ultimately
reach at

Hukulganj Drain 2.50 ool
entire Trans-
Varuna area is
N covered by
se
45 ]! Lohta/Durga Drain - S § ?qgrk'

Page 7 of 28
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Details of STPs installed with _t_;ggb_nblogg in

Varanasi

"SL | District | STP Name | Desig [ Technol | Status “TAgency | Effluent usage W
No. n Cap. | OEY '.
' (MLD) N ]
01 | Varanasi | Dinapur | 80 TF & ASP | Operational | UPJN Horticulture in  STP
! l (Urban) campus. Rest s
| ! | discharged into  river

f | " Ganga. ,
Veranasi | Dinapur- | 140 | ASP Operational | UPJN Horticulture in  STP
{Urban) campus. Rest 18
- discharged into
i | riverVaruna. B ]
0.8 “ASP | Operational | UPJN Partially used for
(Rural) irrigation in nearby area

and Horticulture in STP |

campus. Remaining i is |

discharged into  river

. Ganga

04 | Varanasi | Goithaha | 120 SBR Operational | UPJN Discharge into Sharda
! (JNNURM) {Urban) Sahayak Canal for |

| _ . irrigation purposes. |

| 05 | Varanasi BLW 12 ASP Operational | BLW BLW was directed not to |

discharge it effluenets
\ | i ' | into storm water drain

! ' | connected to river Assi
. - instead treated water. if
any after in-house reuse,
should be discharged
through the original
conveyance
channel/conduit for reuse |
in agricultural farms as
per original plan. BLW
. has confirme compliance |
| | to the same. i
_ ; Annexure-I
Varanasi  Ramana | 50 SBR | Operational ' UPJN 10 irrigation outlet points
r - (Rural) have been provided along
[ the effluent line
alignment. Remaining is
| discharged into  river
07 | Varanasi | Ramnagar | 10 A20 Operational UPJN No 's-eﬁnndary usage.
(Rural) Discharged into river
] ; = : | Ganga. ,

_g_

Page 8 of 28



Details of Sewerage Treatment Plants Operational and Pr

a1

BEL | District | Town STP Name | Locatio | Deslg | Technology | Year of ‘ Status
No. n n Commis
Cap. sloning
{MLD) ant | |
(¥/%) \ A=
I Under operation and maintenance i l ]
|01 [Varanasi | Veranasi | Dinapur | Dinapur |80 | TF & ASP 1994 | Operational | Yes ‘umn <1000 "Cbmpﬁﬂn | River
L _I | (Uﬂ;n_n] . | T ; |I GMA —1
02 | Varanasi | Varanasi | Dinapur-2 | Dinap 140 | ASP 2018 Operational | Yes UPJN | <1000 | Complian River \
(JICA) | [Urbm] ] l-‘ Varuna
03 | Varanasi | Varanasi | Bhagwanpu | Bhagwa | 9.8 ASP 1989 | Operational | Yes i <1000 | Complian & River
T apur [Rura!.] ~| t ‘Ganga ||
!
{ 04 | Varanasi | Varanasi | Goithaha | Goithaha | 120 | SBR 2019 | Operational | Yes UPJN | <100 | Complian | lrrigation
(JNNURM) || | (Urban) | | e Canal |
[05 | Varanasi | Varanasi | BLW BLW 12 ASP 1989 | Operational | Yes | BLW | Not Complian | Irrigation & |
| i installe l t remaining
| I| | d | in to
i | i | |- ) \ ‘ Varuna
06 Varanasi‘ Vamnasr [ R 12 IR a | 50 SBR 2021 Qpesutional :Y“ UPJN I <100 Cfu_n;_g;liéh Rwer
' | o J»(Rum.l] }
2021 | Operat TN T BT
07 | Varanasi Ram Ramnagar A20 [ ional | Yes UBIN | <100 Cumplmn Rwar
| / L ___\E*““’-“
ESE) P

Page 9 of 28



D1 | Varanasi | Varanasi | Lohta STP | Lohta | 55 P = [vPan | | i
' (Rural) - -
02 | Varanasi | Varanasi | Assi | Bhagwa | 55 3 Z UPJN =
Additional | npur ! [Rural) z e
stp Ii ‘ | :
3 |Pt.Deen | Pt.Deen 37 UPJN | |
Dayal Dayal = - - - {Rural) l “ - |
Upadhyay | Upadhyay ]
Nagar Nagar

Total installed capacity - 421.80

Sewage Generation - 300 MLD
GAP in sewage treatment =  Nil, though sewage treatment measures to be taken to address the sewage from Lohta/Durga drain, overflow from

Nagwa/Assi drain and other untapped drains outfalling in river Varuna.

Page 10 of 28
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Analytical results of varius STPs installed in Varanasi of
depicted in below table:-

S. | Nameand | Dateof | Samplin B le._t_.un T T
N. | Address of smaple | gpoint |pH | T.5.5. |B.O.D [c.o. b i
| STP with collection (mg/1) | (mg/L) | MPN/ | MPN
| installed | (mg/L
f | capmcity
fl ‘st 05.07.22 |J Outletof | 7.54
[ - Bhagwanpur STP
.| 9.8MLD)
2 |stp [05.07.22 [ Outletof | 761
| Ramnagar ! STP
(10 MLD) |
|3 | STP | 05.07.22 Outletof | 7.55 | 88 28
| BLW (12 | STP l

| MLD) J
/meof
Ramna (50 | STP
| | MLD) I
s | sto
Dinapur
(80 MLD)

7.58 | 10 IE

-

05.07.22

Outletof [7.57 [84 |38

6 | STP 05.07.22 | Outiet of 7.63 18 48 350 | 110 |
| Dinapur [
(140 MLD) .; ,
7 STP [osorg2 AT Ji"g;?o 540 |
Goithaha |
N Lo B | |

Page 11 of 25
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Water quality of River Ganga at diffrent sampling points in Varanasi:-

\78 ‘ Sampling point [ Dateof | _ Pa,nmetm. -
N. smaple |pH |D.O. |B.O.D. |C.OD. T.Cc. |F.C
l. collection (mg/L) | (mg/L) | (mg/L) | MPN MPN
| ;|
. 100 | 100
| - |w |
1 — = T |
1 | River Ganga U/sof | 16.06.22 83 | 7.8 2.7 9.8 1300 | 800 |
Varanasi City (Before 8
. confluence with
Nagwa drain) -.
2 | River Ganga D/sof | 16.06.22 82 |72 a7 14.8 1100 | 8000
| Varanasi City (After 6 0
_ | confluence with
] 1 River Varuna) L

3.2 Tengara Mod Ramnagar Nala

Ramnagar is a town in the district of Varanasi situated in the
trans Ganga region. Industrial area has been developed by UPSIDA
which is stand in an area of 305.69 Acre and contains 218 plots.
Ramnagar industrial area comprising of green, orange and red
category of industries. Ghuraha drain is a kaccha drain which is a
channel of Narayanpur Pump Canal originate from Mthana near
village Jivnathpur, District-Chandauli (Geo cordinated Latitude
25.240767 & Longitude 83072568) passes through Industrial area,
Ramnagar and ultimately meets river Ganga near multimodal
terminal (developed by Inland Waterways Authority of India). The
length of the Ghuraha drain from orginating place to river Ganga
meeting point is approx. 7.2 Km.

Page 12 of 28
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Details of Water Polluting industries established in Industrial

Area, Phase -I, Ramnagar, District-Varanasi

Seven numbers of industries are water polluting in nature
identified in Ramnagar phase-1. The details of the water polluting

industries and the quantity of effluent generated is given below :-

Environmental status of Water Polluting Industries,

Industrial Area, Ramnagar

| Iﬂd‘ﬂ’tl‘y

Dugdh Utpadak

Sahakari Sangh

Limited

Plot G1,

Industrial Area,

Patanava,

Ramnagar,

Chandauli

Electrochem
i

I/A,

__| Chandouli

Ganga Pulp &
Paper Pvt., A-6
Indusirial Areq
Ramnagar
Chandauli

Maha Laxmi
Yarn Pyt, Ltd,,
Chandauli B-4/2,1/A,
Ramnagar
Chandaulj

'8.No. Regional | District Name &
Office Name address of

Yes alle

Varanasi Newal Calcotta |

Pt. Ltd.,
Chandauli | Industria) Area
Ramnagar
S— J_Chan_dauli

Consent | ET | Disch
Status P arge
(Yes/No) | Sta | KLD

tus

inst
Yes alle
(ol 150
Yes alle '
d

inst | S0.0
Yes alle

d
—_—

 inst '
Yes alle

i d | 500
————t | “l

Page 13 of 28



(7 | varanasi |

Varunasi
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l

e B |
Industrial Board .
Mills B-6, | Mill inst | 10.0
Chandauli | Industrial Area, | Boar | Yes Yes alle
Ramnagar, d d
Chandauli
Saket
; Enterprises D- i | st oo
. 11; h]dustrial i a]b 30.
Chandauli Kea b sl Yes Yes .
Ramnagar,
Chandauli f

Industrial effluent & domestic sewage is generated from industrial

units situated in Ramnagar Industrial Area and nearby households

sewage is discharged into Ghuraha drain which ultimately meets

into river Ganga near multimodal terminal.

Waste water/water quality of Ghuraha drain at different
sampling points collected on dated 13 July, 2022.

'Sl

'No.

Location of
Sampling point

 Parameters

pH Colour
(Hazen)

DO

oD

{mg/1){mg/1) (mg/1)

COD [ISS

(mg/1) (MPN/

FC
(MPN/
ml)

TC

mi1)

Ghuraha Drain
upstream before
industrial
near M/s S. A. Iron
& Alloys Pvt. Ltd.,
Jeevnathpur Near,
Industrial Arca,
Ramnagar,
District-Chandauli

arca |

7.8 10 7.6

2.5

8.0 (38

Water Sample (mix
with trade effluent
and domestic
sewage)
Ghuraha
Near
Industrial

Ramnagar,

Drain
UPSIDA
Arca,

|___| District-Chandauli

from |

7.61 30 4.0

34

P80 |134.0

020 540

3.3
x10°

1.4x
10%

Page 14 of 28
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As per observation and analysis report of the waste water
sample of Ghuraha drain it is found that there are 10 major
industries in polluting nature discharging their waste water
into Ghuraha drain, All major water pollutiong industries
situated in industrial area Ramnagar, Phase-I have installed
effluent treatment plant (ETP). The Ghuraha drain, primarliy
the irrigation canal channel, also carries industrial effluent
mixed with domestic sewage.

Apart from Ghurha drain two other drains ij.e.
Sankatmochan Nala and Batuapur Nala have also been
mentioned by the complainant in Hon’ble NGT. The aforesaid
drains was physically verified /site  visit along with
complainant on dt. 28.06.2022 but during visit complainant
has told that Assi nala, Sankatmochan nala and Batuapur
nala are same. In view of that Assi nala, Sankatmochan nala
and Batuapur nala are same nala and its not diffrent nala.

Ling F‘radouh. India
Trmunr o, Fvmar P geg gy O L mags

AL Marwriew, LR Y *racann :‘:‘h.‘\t)t\. LEATS TT

ey
[ i o B AT Y (o]
" (o5 -

Assi Drain Near HP Petrol Pum P, Ravindrapuri Varg
Prasad Gupta, Complainant

! Page 15 of 28
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varnnasi Uttar Pradash, indin
a - 3AMEA-A, BHL Rd, Suncarour, Nagwws, Varsnass, LUtter
T frAadesh 221006, \indaGla
Lot 26.282204%
Long 82986768
: £ aomna A2:2t Paa :
v . w3
Asm Dram Near bundarpur-—BHU Road ngwa Varanas: in presence of Sri Rajendra

Prasad Gupta, Complainant

‘Waste Water Sample Collection from Ghuraha Dram'Near UPSIDA

Industrial Area, Ramnagar, District-Chandauli
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Water Sample Collection from Upstream of Ghuraha Drain before
confluence with waste water near M/s S A Iron & Alloys Pvt. Ltd.,
Jeevnathpur Near, Industrial Area, Ramnagar, District-Chandauli

Encroachment issue: Encroachment is a pertinent
issue especially for Sunbeam School, SamneGhat,
Varanasi and Ravidas Park,Nagwa, Varanasi due
tounauthorized constructions. This matter is related to
District Administration Varanasi, Varanasi Development
Authority (VDA) and Nagar Nigam, Varanasi
Enforcement Team, Municipal Corporation,
Varanasi informed vide letter no 004/N.Ni.va/pra.da.
/20-21/karya dated 14.07.2022 that encroachment
drive was carried out at Sunbeam School, Samne Ghat

and Ravidas Park Nagwa and all temporary
encroachments were removed by warning the

encroachers (Anexure-II)

Page 17 of 28
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Recommendation

e A Separate drain to discharge industrial
effluent generated from Ramnagar industrial
Area should be constructed.

e Compliance from the industries (in Ram Nagar
industrial area) to the discharge norms need to
be strictly ensured. Industries may also be
directed to reuse / recycle their treated
wastewater in a phased manner. The phasing
could be in the following manner:

» At least 25% of treated waste water within 6
months;

» At least 50% of treated waste water within 12
months

> At least 75% of treated waste water within 24
months

» 100% of treated waste water within 48 months

¢ The domestic sewage generated from the multimodal
terminal should also be treated by installation of
adequate STP and the treated effluent shall be reused
in the terminal area for gardening /irrigation/ dust
supression

District PanchayatiRajya Officer, Chandauli may be

directed to develop faecal sludge &septage

management system for the treatment of the

\ Page 18 of 28
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el sewage. generatrd from habitations near
Ghursha  diain,  either through  faecel  siudge
treatment plan vt Co-processing al nearby STPs at

Ramnagar or Ramans-Varanasi,

oy, e

{Guilab Chandiy 1Dr. A.K. Gupts| ;
ADM iy Adiciionu] Dirpctor [Scentst
Varanusi B Minisiry of Envirimments
Farest & Clhimate Change,
tuergated Regional Offiee.
Lucknow.

mv’-"’fh”’ e
{Kalika Singhj {#ajat Kuxar Guptaj
Kegionad O Seninr Waste Management
VP Pallution Contrwl Board Specialist sepresentanve pf
Viinnast) NMUG (New Delhy
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12 GOVT AGRSULTURE

TARM KERAKA PR
OHATY
= i LT
i = "G J‘bu
.,r“ )""';;‘k "y -
'.I‘
AREADN | '
[Tt i 01 B Py
| UMD AR BT A 7 | }
LT R AR ORI s ;/
I
BLW WORKSHOP
- TREATEMENT
Tt s < PLANT
———-———-——..._1___ .. - .:
5[ STORM WATER FROM i
i BLWTO 4551 ALy i
BLW COLony L “ﬁ,ﬁ{;’x
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¥ Varanasi, Uttar Pradesh, India
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Varanasi, Utter Pradesh, India
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Varanasi, Uttar Pradesh, india
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Varanasi, Uttar Pradesh, India
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Varanasi, Uttar Pradesh, india
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